n | TEM NO. 43 & 66 COURT NO. 7 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 9351/ 2015

(Arising out of inmpugned final judgnment and order dated 09/12/2014
in CMAP No. 66319/2014 passed by the Hi gh Court of Judicature at

Al | ahabad)

UNION OF I NDI A & ORS. Petitioner(s)
VERSUS

S.M HASEEB & ORS. Respondent ( s)

(with appln. (s) for exenption fromfiling OT.)

W TH
SLP(C) No. 9686/2015
(Wth InterimRelief and Ofice Report)

SLP(C) No. 9889/2015
(Wth appln.(s) for exenption fromfiling OT. and InterimReli ef
and O fice Report)

SLP(C) No. 18440/ 2015

Date : 10/07/2015 These petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA
HON BLE MR JUSTI CE UDAY UMESH LALIT
For Petitioner(s) Kabi r Hat hi , Adv.
Madhuri ma Midul , Adv.
Shreekant N. Terdal, Adv.
For Respondent (s) Shyam  Lal, Adv.
Tarun K. Dwi vedi, Adv.
Dur ga Dutt, Adv.
Ki ran Kumar Jai puri ar, Adv.

SS55 SFF

UPON hearing the counsel the Court nmde the follow ng
ORDER

SLP(C) Nos. 9351/2015, 9686/2015 & 9889/ 2015
Signature Not Verified

Digitally signed by

Nar endr a Prasad

Date: 2015.07.11

11: 25:36 I ST

Reason: | ssue noti ce.

SLP(C) No. 18440/ 2015

To be taken up along with SLP (C) No.9351/2015 etc.

( NARENDRA PRASAD) ( SHARDA KAPOOR)
COURT MASTER COURT MASTER






